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availed of by the eligible persons on 
a voluntary basis. 

(b) There ia no proposal to enact 
such a law as envisaged. The Govern-
ment's policy is to attempt to change 
individual and social attitudes in 
tavour of the small and planned fa-
mily through a process of informa-
tion and education. 

Loss to Delhi Transport Corporation 

773. SHRI BHIKU RAM JAIN: 
SHRI MANI RAM BAGRI: 
SHRI MOHD. ASRAR 
AHMAD: 

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether it is a fact that the 
Delhi Transport Corporation is in-
curring huge losses; and 

(b) if so, the details thereof and 
the steps taken to remedy the situa-
tion? 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) and (b). The 
operational losses incurred by the 
Delhi Transport Corporation during 
1978-79, 1979-80 and 1980-81 have 
been of the order of Rs. 7.07 crores, 
Rs. 4.44 crores and Rs. 10.85 crores 
respectively. The net total losses, in-
clusiVe of depreciation and interest 
charges on loans and penal interest 
charges for the three year period, 
amounts to R$. 17.49 crores, Rs. 17.71 
crores and Rs. 44.66 crores. The steps 
taken by the Corporation to impro!)ve 
its eftlciency inclUde the sf;eps to plug 
the leakages of revenue, check on 
ticketless travelling, preventive maIn-
tenance system and adoption of eco-
nomy measures. The Corporation bas 
also proposed revision of the fare 
atruetUl'e. 

Tresspass of Bangladesh Boats IDte 
Indlan Waters 

774. SHRI RAM VILAS PASWAN: 

SHRI JAGPAL SINGH: 

SHRI DAULAT RAM SARAN: 

SHRI B. D. SINGH: 

SHRI TRILOK CHAND: 

SHRI CHOTEy SINGH 
YADAV: 

PROF. AJIT KUMAR 
MEHTA: 

SHRI RASHEED MASOOD; 

SHRt RAJESH KUMAR 
SINGH: 

SHRI CHRISTOPHER EKKA. 

Will the Minister Of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether fully armed gun boats 
of Bangladesh tresspassed into Indian 
waters recently and threatened the 
Indian personnel and an unarmed ship 
at India's New Moore Island On suc-
cessive days in a li~hl  provocative 
manner; and 

(b) if so, details thereof and reac-
tion of the Government thereto? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRr P. V. NARASIMHA 
RAO): (a) and (b). There was an 
increase of Bangladflsh naval activity 
in the vicinity of New Moore Island 
during the months of May and August 
this year. Some of their actions were 
somewhat provocative. Suitable pre-
cautions were taken by us. 

Both Governmenb are in touch 
with each other and it i~ f)ur hope 
that we can sett'", thic:: mattp,. hy 

peaceful bilateral discussions a:; agre .... d 
between the angla~e h Foreign Min-
ister and myself in August. 1980. 

Destruction 01 Iraq's nuclear rpactor 

775. SHRT RAM VILAS PASWAN: 

SHRI G. M. BANATWALLA: 

Will the Minister of EXTERNAL 
AFFAIRS be p1epsed to state India's 




